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2 g9 TGS : WX, B VT A1 BH &, TERIG PI H~aaed I 7 T
21 g.d1. d SfaRr e 50.7 YRR 81 <@ I8 @1ty & gdb a # a1 fan mam ?
forelt ave 9 ft <fadl & ed iR dReror fean s @l

MR. DEPUTY CHAIRMAN: Now, I am allowing the Special Mentions to be laid
on the Table.

SPECIAL MENTIONS*
Demand for installing Braille Boards in National Heritage Monuments

DR. KANWAR DEEP SINGH (West Bengal): Sir, first of all, I would like to
praise the effort of Superintendent Archaeologist, Delhi, for installing Braille Boards
for visually impaired in the various culturally and historically significant monuments
around Delhi. This is a brilliant step that will help visually impaired tourists and
visitors a lot. However, I believe this should not just be the effort of one Government
employee. With the world’s second largest population, India retains the unfortunate
distinction of having the largest number of people with visual impairment globally. Some
estimates put the figure of blind population in India over 50 million. That being said,
it is the responsibility of the Government to aid its disadvantaged population in any
way possible. All of these visually impaired tourists are helpless in important national
heritage monuments with no information to tell them about their historical significance
or even for the most mundane part of finding the direction to the restroom. Most of
us take these things to be granted. However, for a visually impaired person, touring a
place of national heritage becomes impossible without these aids. Thus the Ministry of
Tourism along with the Archaeological Society of India should take the limited initiative
of Superintendent Archaeologist, Delhi, throughout the country in every possible national

heritage monument.

Demand to run Tulsi Express train daily and extend Intercity Express from

Banda to Kanpur upto Lucknow

i faemR e FuTE (STR USY) : 9816, § A®] &1 dldh Hed & 99T s
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BRI AT BT IR BT AT D=1 TSl 21 H HIT HRAT BRall g b Jordl Taravd
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g DI ARG ST H ¢ DY Gfaer el Feb qAT FET1-SYR & drd el dlell Sexie

*Laid on the Table.
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Demand to take strict measures to stop human trafficking in the country
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T b HHEI ATHRI BT Gl Ieaio 81 X8T &l 3899 Y A1 Sifcar et 8
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Demand to review the merger of Public Sector Banks

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, the initiative to amalgamate
certain public sector banks needs the rethink. Each and every bank, however small or big
it may be, is having its own history, character, approach and leading to competition and
also choice to account holders. Union Government and the Reserve Bank of India are
now intending to encourage launching of new small banks. The banking needs of rural
and urban population across the nation are manifold, since the delivery of various welfare
benefits including the direct transfer besides linking with Aadhar. Some corporations at
Union Government level and of State Governments like Electricity Boards have been
divided into separate entities to look after the needs of generation, transmission and
distribution and showing useful results. Within major banks, these were several subsidiary
units to look after different needs. Keeping these factors and global experiences in view,
I urge upon the Union Finance Ministry to revisit and evaluate deeply before any further

move for merger of certain public sector banks.



